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o / MOST URGENT/OUT AT ONCE
.JFFICE OF THE PRINCIPAL DISTRICT & SESSONS JUDGE (HQs): DELHI

q_L!g - . ?‘?Lz . )
~,_’\.: AT s [Genl./HCS/2025 Dated, Dethithe, L aar
. UM
Copy of the letter bearing No. 280-293/R.R.(Sessions)/South/Saket/2024 dated
01 01.2025 bearing diary no. 128/G dated 09.01.2025 along with enclosure as Mark "A°
c.oenved from Addl. Sessions Judge (SFTC)/Officer-In-Charge. Record Rooms, South District,
Saset Courts Complex. New Delhi is being circulated with regard to pendency of
Appeal/Revision (if any), in respect to the abovesaid letter dated 04.01.2025 and send the

abovementioned information/reports directly ad’ the email id ide Gweao o within 15

days.

{A) All the Sessions Courts/Appellate Courts (record ol 410 cases in which all Criminal
Appeals/Revisions. Complaint Cases of Electricity Act for the vear-2012 as (Mark-
‘A (weel 16.12.2024 10 24.12.2024), Central District. Tis Hazari Courts, Delhi

{Bj Branch-In-Charge. Facilitation centre, Central. Tis Hazar Courts, Dethi.

1C) Branch-In-Charge, Record Room (Criminal/Scssions). Central District. Tis Hazari
Courts, Delhi whether there is any appeal/revision pending before  the
Appellate/Sessions Courts in respect of appeal files have been consigned in Record
Room (Criminal/Scssions).

(D} AO {Judl.)/Branch In-charge, Bail/Filling Section. Central District, THC, Delhi.

(E)]  Ahlmad (Bail matters) to Ld. Principal District & Sessions Judge (HQ), Tis Hazari
Courts, Delhi.

(1) The Chairman, Website Committee, Tis Hazari Courts. Dethi with the request to
direct the concerned official to upload the same on the Website of Delhi District
Courts.

(R&vinder Bedi)
Officer-in Charge, Genl. Branch, {C)
Distret Judge, (Comm. Court)
Tis Hazar Courts, Delhif v
Encls. As above

No.__ 13\ /Genl./HCS/2025 Dated, Delhi the_

Copy to : -

1. PS to Ld. Principal District & Sessiop$ Judge (HQs). 1is Hazari Courts, Delhi for

information.
% Oiieer v Creefge, (‘rer‘f/BremCh. (€C)
w6£’9+¢ PYestrict Judge, (Comm. Court)
15 Hazart Courls, D(.‘l}'l(\:l,/-'
SUNIL KUMAR SHARMA g
T LIRMAN
T “/ATION

Eal . T LOURT




OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE ;f ﬁ cy_f_,
-~>  SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHI.

e d ‘2_8‘0 o] ?_°T3
No. /R.R (Sessions)/South/Saket/2024 Dated:__ &l1l25

TO ]

The Ld. Principal District & Sessions Judges, 3

South District /South-East / New Delhi District PHC/ Rouse Avenue Courts/
Central THZ/ West THC/ North-West Rohini/ North Rohini/ East KKD/North-East
KKD/ Shahadra KKD/ South-West Districts Dwarka New Delhi.

Sub.: Compliance of direction dated 09.01.2017 of Hon’ble High Court of Delhi as contained in
Crl. Appeal No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref.:- Letter/Endst.No. 1286/Crl. Dated 12.01.2017 received from Hon’ble High Court of
Delhi.

Respected Sir/Madam,

It is to apprise you that record of 410 cases in which all Criminal Appeals/Revisions, Complaint
Cases of Electricity Act for the year, 2012 in Record Room (Sessions), South District, identified during the
period w.e.f. 16.12.24 10 24.12.2024, have to be weeded out. A list of these files is placed atMark A’,

It is, therefore, requested that concerned Officer/Official may please be directed to inform at the
earliest as to whether any appeal in respect of matters shown in Mark-A are pending before the Trial Courts
or any other courts, so that the relevant record pertaining to such pending appeals may not be destroyed.

Branch In-Charge, R & [ branch is directed to upload the Mark-A with this letter on layers to
onwards transmission to the Ld. Principal District & Sessions Judge to all District courts to circulate the
same to the courts of their district and confirmation be also sent to Record Room Sessions through
official e-mail id of 1rst.dde@gov.in within 15 days. If reply not received at the stipulated time, it
will presumed that there is no Appeal/Revision or any other matter is pending before you.

This issues with the prior approval of Ld. Principal District & Sessions Judge, South
District, Saket Courts, New Delhi.

Thanking you.

Yours fziwg,

)
Addl. Sessions Judge (SFTC)

F Officer-In-Charge, Record Rooms,
f south District, Saket Courts complex,
; :Z New Delhi.
Encl. : Mark-A. ’Q%
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MARK 'A'J
SL- NO. CNR NO. CASE NO. |_ CASE TTTLE DATEQD | DECIDEDAS | GOSHWARANO. COURT NAME
DECISION i

L RO182022012 CANO 46/12 ANIL KUMAR VS STATE 14,09.2012 | DISPOSED OFF 1G02FR012 SH. RAJENDER KUMAR
SHASTRI/ASHSQUTH EAST

2. NA CANO G312 TUNTUNIYA VS STATE 20.09.2012 | DISPOSED OFF 1611/F2012 SH. RAJENDER KUMAR
d d SHASTRI/ASJSOUTH EAST

3. NA CANO66/12 PREMNATH VS STATE 29.09.2012 | DISPOSED OFF 1612/F2012 SH. RAJENDER KUMAR
SHASTRI/ASISOUTH EAST

4, NA CANO 6412 NAGENDER THAKUR VS STATE 29.09.2012 ALLOWED 1613/FR2012 SH. RAJENDER KUMAR

SHASTRI/ASISOUTH EAST ]

5 NA CANOC 6512 MD. BASID VS STATE 29.09.2012 DISPOSED 16142012 SH. RAJENDER KUMAR
SHASTRI/ASISOUTH EAST

6. NA CR NO 4912 MS. RATIO VS M/S CEILING IMPLEX | 01 102012 DISMISSED 1615/FR012 SiL RAJENDER KUMAR
. - PVT.LTD . SHASTRI/ASI/SOUTH EAST

7. NA CANOGY12 RAVINATH V§ STATE 16.10.2012 ALLOWED 1G1G/FR012 SH. RAJENDER KUMAR
SHASTRI/ASISOUTH EAST

8. NA CANOGY12 PARDESH] VS STATE 16.10.2012 ALLOWED 1617/FR2012 SH. RAJENDER KUMAR
SHASTRI/ASI/SOUTH EAST

- | R0196282012 CR NO 37/12 SYED NIZAM VS NAFED ETC 15.09.2012 DISMISSED 1603/FR012 SH. RAJENDER KUMAR
SHASTRI/AS)/SOUTH EAST

10. R0218102012 CANO61/12 PHOOL SINGH VS STATE 17.09.2012 ALLOWED 1604/FR2012 SH. RAJENDER KUMAR
SHASTRI/ASNSOUTH EAST

11. R0O212452012 CANOSY12 DHARAMBIR VS STATE 17.09.2012 ALLOWED 160572012 SH. RAJENDER KUMAR
SHASTRI/ASISOUTH EAST

12. R0O212442012 CANOS612 DEWAN VS STATE 17.09.2012 ALLOWED 160672012 SH. RAJENDER KUMAR
SHASTRI/ASI/SOUTH EAST

13. R0218082012 CANOD 6012 DIWARI VS STATE 17.09.2012 ALLOWED 1607/F2012 SH. RAJENDER KUMAR
SHASTRI/AS)/SOUTH EAST

14. NA CANO 57112 KAILASHE V5 STATE 18.09.2012 | DISPOSED OFF 1608/FR2012 SH. RAJENDER KUMAR
SHASTRI/AS)/SOUTH EAST

15. R0214222012 CANO 5912 DEEPAK VS STATE 27.09.2012 ALLOWED 1609/FR2012 SH. RAJENDER KUMAR
SHASTRI/AS)SOUTH EAST




ALLOWED

1610/E7. 012

" T ———— —_—

16. IR }{DZMZ’.I?U[.'; CANQSE/I? KAMRUDDIN VS STATE 27.09.2012 : 5}; MENDER KUMAR
SHASTRI/ASISOUTH EAST
_______ i 52 s w4 ! p —— s 8 e R e
13 NA CANOG7/12 REETA VS STATE 16.10.2012 ALLOWED 161852012 Sii. RAJENDER KUMAR
SHASTRIASISOUTH EAST
18. NA CR NO 48/12 PRAYAG PANDEY V5 STATE 16.10.2012 DISMISSED 161952012 SH. RAJENDER KUMAR
SHASTRI/ASYSOUTH EAST
15. R00120932012 CR NO 2312 SHIV CIHARAN VS FARZANA 17.30.2012 | DISPOSED OFF 162062012 5H. RAJENDER KUMAR
SHASTRI/ASNSOUTH EAST
20. RO222492012 CRND 4012 DAYANAND YADAVY VS STATE 17.10.2012 | DISPOSED OFF 1621/FR2012 SH. RAIENDER KUMAR
SHASTRUASHSQUTH EAST
21 NA CANO 7512 MADHU BALA VS STATE 18.10.2012 ALLOWED 1622/F2017 SH. RAJENDER KUMAR
SHASTRIJASVSOUTH EAST
22, NA CANO 76712 RADHIKA VS STATE 18.10.2012 ALLOWED 1623/F2012 SH. RAJENDER KUMAR
SHASTRIJASKSQUTH EAST
23 NA CANO 7212 RASULA VS STATE 18.10.2012 ALLOWED 1624182012 SH. RAJENDER KUMAR
. . . SHASTRI/ASISOUTH EAST
24, NA CANO74/12 NISHA VS STATE 16.10.2012 ALLOWED 1625/F72012 SH. RAJENDER KUMAR
SHASTRU/ASKSOUTH EAST
25. NA CR NO 512 DEBBAIKRAM V5 STATE 25.10.2012 DISMISSED 1626FR012 SH. RAJENDER KUMAR
SHASTRI/ASMSOUTT] EAST
26, NA CR NO 20/12 KUSUM LATA SAINI V§ VISHINU 30.10.2012 DISMISSED 1G27/F2012 SH. RAJENDER KUMAR
SHARMA SHASTRI/ASHSOUTH EAST
27. NA CANO 7812 BABU LAL VS STATE 30.10-2012 ALLOWED 1G4/F/2012 SH. RAJENDER KUMAR
SHASTRI/ASISOUTH EAST
26. R0195052012 CANOS0/12 MOHID ALI VS SHRI PRADEEDP 29092012 ALLOWED 16292012 SH. RAJENDER KUMAR
KUMAR SHASTRI/ASNSOUTH EAST
29, R0315292011 CANO29M JAIPAL VS STATE 23.08.2012 DISMISSED 163052012 SH. RAJENDER KUMAR
SHASTRI/ASNSOUTH EAST
30. R0221532012 CR RO 286112 DEEPAK MALHOTRA V5 STATE 06032012 | DISPOSED OFF 1G31TR012 SH.RLK GAUBA DISTRIC JUDGE
IASISE
31. R0222642012 CRNO28%12 | GROMAX INFORNETLTDVSM/SM.| 07092012 | DISPOSED OFF 1632Fr2012 SH.R.K. GAUBA DISTRIC JUDGE
INTERGRAPH SYSTEMS PVTLTD TAS)/SE
32 R0310742011 CANO 154111 SH. SHIV RAJ KR. GUPTA VS STATE 10.09.2012 | DISPOSED OFF 16337F72012 SH.R.K GAUBA DISTRIC JUDGE
IASISE




1634/F/2012

I

SH.R.K GAUBA DISTRIC JUBGE

' | R22952012 | CRNO 28912 | wsrowa FAUCETS CO. VSMS | 10092012 | DISPOSED OFF |

B R HOME SOLUTIONS ASISE

M ROZ0M652012 | CRNO2B112 | CHOUDHRY BALBIR SINGH VSSMT.| 14092012 |DISPOSEDOFF|  1635/FR2012 SH.R K. GAUBA DISTRIC JUDGE
ANITA TASHISE

35 | R0192227011 CANO 1] STATE VS AMEER MIAN & ANR | 17.09.2012 | DISMISSED 1636/F2012 SHRK GAUBA DISTRIC JUDGE
JASVSE

36 | RO22762012 | CRNO29312 SAMIAH INTERNATIONAL 18092012 |DISPOSEDOFF|  1G37/F2012 SH.R.K GAUBA DISTRIC JUDGE
BUILDERS PVT LTD VS MAZHAR IASIISE

AHMED )

37 | RO2s2772012 | CRNO 29412 SAMIAH INTERNATIONAL 18092012 |DISPOSED OFF|  1638/FR2012 SH.R.K GAUBA DISTRIC JUDGE

. BUILDERS PVT LTD VS MAZHAR IASIISE
N } AHMED

38 | RO2:M0I202 | CRNO 29512 MADHU SUDAN VS STATE 19.09.2012 |DISPOSED OFF}  163%/FR012 SH.R.K GAUBA DISTRIC JUDGE
IASI/SE

39. | RO22152012 | CANO14312 | Sii.YOGESH@ YOGENDERVS | 21092012 |DISPOSEDOFF| 164072012 SHR.K. GAUBA DISTRIC JUDGE
STATE  IASUISE

40. | RO238882012 | TR(CRL) NO 26/12 STATE VS AVDESH 24092012 |DISPOSEDOFE|  1641FR012 SHRK GAUBA DISTRIC JUDGE
IASI/SE

41. | RO186452012 | CANO12812 | RADHEYSHYAM VSMETHLESH | 28002012 |DISPOSED OFF|  1642/F2012 SILR K. GAUBA DISTRIC JUDGE
KUMARI IASI/SE

4. | roooszea012 CANO 01/12 MOU SOOD VS RAHUL SO0D 08022012 | DISMISSED 1643F12012 SHRK GAUBA DISTRIC JUDGE
IASHSE

43. | Ro29sss2011 CAND 4311 MOU SOOD VS RAHUL S00D 08022012 | DISMISSED 1644/F2012 SHR.K. GAUBA DISTRIC JUDGE
IASVISE

44. | R0237882011 CANO3611 | PRAKASH CHAND RANA VS STATE | 02032012 | DISMISSED 1645/52012 SHRK GAUBA DISTRIC JUDGE
IASISE

45. | Ro320552011 CRNOBI2 | NISHAPRIYA BHAITAVSSKGOEL | 06032012 | DISMISSED 1646/F2012 SH.R.K GAUBA DISTRIC JUDGE
IASHSE

46. | RO044162012 CRNO 20112 AMARPREET SINGH VS STATE 17032012 | DISMISSED 16ALE/2012 SHR.K GAUBA DISTRIC JUDGE
_ IASISE

47. | RO040032012 | CRNO1MI2 VIVEK CHOPRA VS STATE 17032012 | DISMISSED 1649/E/2012 SHR.K GAUBA DISTRIC JUDGE
JASIISE

48. | Rro217802011 CRNOSYI1 | GURDIAL SINGH VS CHARDIKALA | 20032012 | ALLOWED 1650/F/2012 SH.RK. GAUBA DISTRIC JUDGE
TRUST JASUSE




————

49, | RD?SﬁBZUlZ CANO 397117 T‘ "GAURAV KAQT{;';I;/;S S:I'Am 24032012 SETA_S[DE 1651/F2012 SH.ATUL KUMAR GARG l

i /ASHSOUTH-

5C RO055282012 CRNQ 21412 STATE VS OM PRAKASH 20.03.2012 DISMISSED I652/F2012 SH.ATUL KUMAR GARG
| JASHSOUTH-

Sl ROOS6222012 CANO 07112 GOVIND MANI VS NAVEEN ANSAL 26.03.2012 WITHDRAW 1653/F2012 SH.ATUL KUMAR GARG
JASY/SOUTH-

52. R0O077532012 CRNO 23712 MANQJ] VS STATE 11.04.2012 DISMISSED 1655/F2012 SHATUL KUMAR GARG
IASJ/SOUTH-

S3. RO078722012 CR NO 19712 STATE VS RAJIV SHANKAR 11042012 DISMISSED 1656/7°2012 SH.ATUL KUMAR GARG
IASUSOUTH-

54. RO030392612 CR NO 1512 SANJAY CHAKROBORTY V5 STATE 12032012 | DISPOSED OFF 164772012 SH.ATUL KUMAR GARG
IAS)ISOUTH-

5. | Roomsioi2 | cANOogn2 GOPI CHAND V§ STATE 18042012 | SETASIDE 1657/F2012 SH.ATULKUMAR GARG
IASYSOUTH:

S6. RO054932010 CRNO 1210 RAM PRAKASH AGARWAL VS 29.09.2010 ALLOWED 1658/F/2012 SHATUL KUMAR GARG
STATE . /ASUSOUTH-

57. RO4097752010 CR NO 56/10 MANOJ KUMAR SISODIYA VS STATE{ 21.12.2010 ALLOWED 1659/F72012 SH.ATUL KUMAR GARG
IAS)SOUTH-

58. | ROAD9742010 | CRNOSS/O MANQJ KUMAR VS STATE 27042012 | ALLOWED 1660/772012 SH.ATUL KUMAR GARG
1AS)ISOUTIH-

59. RO055042010 CR NO 11410 RAM PRAKASH AGARWAL VS 27.04.2012 ALLOWED 166 LFR2012 SH.ATUL KUMAR GARG
STATE IAS)ISOUTH-

GO. R0419872009 CR NO 13/09/10 AMIT BHATNAGAR VS STATE 27.04.2012 ALLOWED 1662FR012 SH.ATUL KUMAR GARG
IAS)SOUTH-

6. | RoizZseoL | CANOZSM PROMILASHARMAVS STATE | 27042012 | DISMISSED 166372012 SH.ATUL KUMAR GARG
1ASISOUTH-

62. RO132602011 CANO 26711 SURAJ SHARMA VS STATE 27.04.2012 DISMISSED 1664/F12012 SH.ATUL KUMAR GARG
fASV/SOUTH-

G3. NA CR NO 16712 SUNIL ARORA VS STATE 30042012 | DISMISSED 1665/7/2012 SH.ATUL KUMAR GARG
IASI/SOUTH-

R0096452012 | CANOIVI2 |SRIKISHAN VS SUNDERLALGUPTA| 30:042012 | DISMISSED 1666/F/2012 SH.ATUL KUMAR GARG
IASY/SOUTH:

65. RO013212012 CR NO 08712 T.KABDULLAH VS STATE 01.05.2012 SETASIDE 1667/FR2012 SHATUL KUMAR GARG
IASHSOUTH-




I "4 l ROONS12012 | CRNO1412 | TKABDULLAHVSSTATE | 01052012 | SETASIDE |  1668F2012 SH.ATULKUMAR GARG |+
! 7ASHSOUTH- |

67 | RODBOG22012 CANG 0912 SANGEETA RANI VS STATE 20052012 | SETASIDE 1669712012 SILATUL KUMAR GARG
JASHSOUTII-

8. | R0130192012 CANO 14/12 RAVI JETLY VS STATE 30052012 | DISMISSED 16702012 SH.ATUL KUMAR GARG
: IASI/SOUTH-

6. | ro131822012 CRNO 2812 PUNITATRIKHA VS VANDANA | 30052012 | WITHDRAW 1671712012 SH.ATUL KUMAR GARG
IASI/SOUTH-

70. | Ro3marzz | crnoszon2 ZULEYHA VS STATE 07.062012 | ALLOWED 1G72FR012 SILATUL KUMAR GARG
IASHSOUTH-

71. | Roi3s62012 CANO 29/12 STATE VS TAPESH KUMAR 08062012 | DISMISSED 16732012 SH.ATUL KUMAR GARG
JASHSOUTII-

72. | RO321422012 CRNO3U12 SUBHASH ARORA VS STATE 11062012 | DISMISSED 1674/FR2012 SH.ATUL KUMAR GARG
JASHSOUTH-

73. | Roicos3zon CR NO 3912 SURENDER SINGH VS KAMAJIT | 07.072012 | DISMISSED 16752012 SH.ATUL KUMAR GARG
KAUR JASISOUTH-

74, |  ROLGOS42012 CRNO 35/12 TEJENDERKAUR VS KAMAIIT | 07072012 | DISMISSED 1676752012 SH.ATUL KUMAR GARG
KAUR JASHSOUTH-

75. | RO302942011 CR NO 70111 COL. AVTAR SINGH VS STATE 11072012 | DISMISSED 1G77/F2012 SH.ATUL KUMAR GARG
IASISOUTH-

76. | R0134B52012 CANO 15/12 RAMESH KUMAR VS STATE 17072012 | DISMISSED \G78/FR012 SH.ATUL KUMAR GARG
IASHSOUTH-

77. |  Roieoero12 CA MO 19112 TEJENDERKAUR VS KAMAIIT | 07072012 | DISMISSED 1679/F2012 SH.ATUL KUMAR GARG
KAUR JASYSOUTH-

78. | ROIE2602012 | CRNO39/12 AXIS CHITS P2 LTD VS STATE 27072012 | WITHDRAW 1680/F/2012 SH.ATUL KUMAR GARG
JASVSOUTH-

ROIEI3012 | CANO2212 KAMLESH VS STATE 28072012 | DISMISSED 1631/F2012 SH.ATUL KUMAR GARG
IASHSOUTH-

 ROI83552012 CAND2112 | RAINVSUBRAMANIUM VSSTATE | 28072012 | DISMISSED 1632/F72012 SILATUL KUMAR GARG
JASHSOUTH-

81. | Ro139732012 CR NO 3312 REGHU MK VS STATE 30072012 | ALLOWED 1633/FR012 SH.ATUL KUMAR GARG
IAS)SOUTH-

82. | RO148302012 | CANO1812 MUKESH KUMAR VS STATE 07082012 | ALLOWED 1684//2012 SILATUL KUMAR GARG
JASY/SOUTH-




-E. liUIﬁﬂd'J.!ﬂIf_ T" C—AEO 3;12_ ‘[ I)L;E-RG—E;I{'MIH IRA VS YOGITA 08.08.2012 DIS.N-"HSEE_I'-)“L 1685472012 S11ATULL 1<ljh*|-:\-ll GA}H; -
i JASISOUTIH- :
8+ | ROa1302012 T CANO 17112 RAKESH TOOR VS YAMINI TOOR 02.07.2012 ALLOWED 1686/F72012 SH.ATUL KUMAR GARG
. S| ~ A S L TASHSOUTH- H
85. 10161132012 CR NO 3612 SO0RIYA NARAYANAN V5 24.08.2012 SET ASIDE 1682/F2012 SH ATUL KUMAR GARG
MALLICK BROTHER 1. TASIISOUTH-
86. R0O139052012 CR NO 3212 RAM PAL SINGH VS STATE 02.07.2012 DISMISSED 16892012 SH.ATUL KUMAR GARG
{ASHSOUTH-
87. RO12740212 CANQ 1212 VINOD MALIK VS ANTTA MEHTA 06.09.2012 SETASIDE 1G30/F2012 SH.ATUL KUMAR GARG
. JASHSOUTH-
88. RO221142012 CR NO 46/12 SHARPTRAVEL VS COUNSIL OF 06.09.2012 DISMISSED 1691/F2012 SH.ATUL KUMAR GARG
SCINTIFIC fASIISOUTH-
88. R0201642012 CR NO 44/12 VANDANA GOE; VS STATE 07.09.2012 DISMISSED 1692/F2012 SH.ATUL KUMAR GARG
IASJ/ISOUTH-
90. R0O1294592012 CRNO41IM AJAY CHAND V5 TECHNO CONEPT | 07.09.2012 DISMISSED 1653/F2012 SHATUL KUMAR GARG
TASISOUTH-
a1, R0O222122012 CANO46/12 YOGESH VS STATE 10.05.2012 ALLOWED 1634/T2012 SH.ATULKUMAR GARG
IAS)/SOUTH-
92. R0222972012 CR NO 48/12 PNB VS STATE 11.09.2012 ALLOWED 1695/FRM2 SH.ATUL KUMAR GARG
JAS)SQUTH-
93. R0222222012 CRNO43/12 SHAMSHUDDIN VS STATE 13.09.2012 DISMISSED 1696772012 SHATUL KUMAR GARG
1ASI/SQUTH-
94, R0222582012 CANO 27112 USMAN KHAN V5 STATE 28.08.2012 DISMISSED 1697/FR2012 SH.ATUL KUMAR GARG
/AS)SOUTH-
95. RO215352012 CANO 26/12 ARSUDDIN VS STATE 28.09.2012 DISMISSED 1638/F2012 SHATUL KUMAR GARG
{ASJISOUTH-
96. RO18092012 CRNO 3812 RAM PRAKASHVSD.N 29.09.2012 DISMISSED 16992012 SH.ATUL KUMAR GARG
SRIVASTAVE JASISOUTH-
97. RO215382012 CANO 147/12 | RAJESH KUMAR SHARMA VS STATE | 0L10.2012 | DISPOSED OFF 1725/F/2012 SH.R.K GAUBA DISTRIC JUDGE
1ASNSE
98. R0187112012 CR NO 238112 SUBHASH SINGH VS STATE 0L10.2012 DISMISSED 1726/F2012 SH.RK GAUBA DISTRIC JUDGE
1ASJISE
98, RO0G0802012 CANO 64112 DAYA RAM VS STATE 01.10.2012 ALLOWED {722FROL2 SH.RK GAUBA DISTRIC JUDGE
: IAS)ISE

-



[

CANQ 67112

DALIP KUMAR VS STATE

QL102012

ALLOWED

RO06299/012 | [ \720FRM2 | SHRK GAUBA DISTRIC JUDGE

1 ‘ ! ASISE
- " o BT o

19:.] R0094222012 | CANOSZI12Z | GOVIND LAL VSPREM PRAKASH | 01102012 | DISMISSED 1728772012 SH.R K. GAUBA DISTRIC JUDGE
IASVSE

102 NA TP(CRL) NO 27/12 ASHWAN! VS STATE 01102012 | DISPOSED OFF|  1730/F/2012 SH.RK. GAUBA DISTRIC JUDGE
JASV/SE

103 RO16772012 CR 23912 MJS CONTINENTAL SEEDS & 01102012 | ALLOWED 1731/FR012 SH.RK GAUBA DISTRIC JUDGE
CHEMICALS LTD JASYSE

104.] RO170432012 | CRNOZI®12 | SH.RAM DEVYADAVVSSIATE | 03102012 |DISPOSEDOFF|  1732F/2012 SH.RK. GAUBA DISTRIC JUDGE
IASVSE

105.| ROIGS262012 | CRNO210M12 | SMT.NEETAKUMARVSSTATE | 03102012 | DISMISSED 1733FR012 SH.RK. GAUBA DISTRIC JUDGE
' IASIISE

106| ROIG292012 | CRNO2I512 | BATRAHENLAY CABLES&ORSVS | 03102012 | ALLOWED 1734/F12012 SH.R.K GAUBA DISTRIC JUDGE
M/S INDIA WIRE INDUSTRIES _ IASHSE

107.| Ro178342012 | CRNO23VE2 | SUSHILKUMARWADHERAVS | 03102012 | DISMISSED 1735FR012 SILR.K. GAUBA DISTRIC JUDGE
STATE IASVISE

108.| RO1898S2012 | CRNO24412 | SANJEEVKUMAR @BITTOOVS | 03102012 | ALLOWED 1736012 SH.R.K. GAUBA DISTRIC JUDGE
STATE IASVISE

109.| ROI%0762012 | CRNO24712 | RAVINDER KUMAR VS STATE 03.102012 | ALLOWED 1737/F 012 SH.RK GAUBA DISTRIC JUDGE
IASISE

110.] R0251862012 | CRNO30#I2 | MOHINDERSINGH VSRAMESH | 05102012 |DISPOSEDOFF| 1732012 SH.RK GAUBA DISTRIC JUDGE
JASHSE

111.| RO205202012 | CRNO26(/12 |DEVASINGHCHAUHAN @DEVAVS| 05102012 | DISMISSED |  1739/F72012 SILRK. GAUBA DISTRIC JUDGE
STATE ) IASVISE

12| Ro222202012 | CRNO 28812 SUBHASH CHAND VS SMT. 05102012 | DISMISSED 174062012 SILRK. GAUBA DISTRIC JUDGE
SUMITRA & ORS IASISE

113.| RO173162012 | CRNO22212 | SH.VIKASHWADHAWANVSDEV | 05102002 | ALLOWED 1741/FR012 SH.RK. GAUBA DISTRIC JUDGE
PRAKASH SHARMA IASHSE

114, NA CRNO23712 | TARAKESHWAR SINGH VS STATE | 05102012 | ALLOWED \742/F2012 SILR.K. GAUBA DISTRIC JUDGE
IASISE

115.] RO251372002 | TP(CRL)NO 28112 | STATE VS SWAMIVIKRAMANAND | 05102012 |DISPOSED OFF|  1743FR012 SHRK. GAUBA DISTRIC JUDGE
@ GAURANG SARKAR JASHSE

116.| RO252662012 | CR NO30¥12 MANOJ KAIN VS STATE 06102012 | DISPOSED OFF|  1744/F22012 SH.RK. GAUBA DISTRIC JUDGE
JASI/SE




117.]  RO/52692012 I © CRNO 20812 [ or NARENDER SINGH VS GYATRI | 06.102012 | DISPOSED OFF[  rmsEaor | SHR K. GAUBA DISTRIC JUDGE |
1 ASKSE !
L e ... B
LR RO20792012 | CANO 156112 VIKAS MEHTA VS STATE 08.102017 | DISPOSED OFF| 1746472012 SIR & GAUBA DISTRIC JUDGE. |
JASVSE !
no.| Rozssom2 | crwO3Z SH. RAMAN KHANNA VS SIi. 08102012 | DISMISSED 1747/FR2012 SILR.K. GAUBA DISTRIC JUDGE |
RAJEEV KUMAR IASVSE
120.] RO252722012 | CRNO307/12 SH. SUNIL SETHI VS STATE 08102012 | DISMISSED 1748/FR012 SHR K GAUBA DISTRIC JUDGE
IASIISE
121.| RO105272012 CANO912 | SUNILKUMARSINGHVSSTATE | 08102012 | ALLOWED | 174972012 SHR K. GAUBA DISTRIC JUDGE
IASISE
122.| Rrowsses2m2 | cANO1s012 AMIT ARORA VS STATE 08102012 |DISPOSED OFF|  1750/7/2012 SHR K GAUBA DISTRIC JUDGE
IASHSE
123 nowms012 | cANOIGYIZ SUNIL KUMAR VS STATE 08102012 | DISPOSED OFF|  175UFR012 SILR.K. GAUBA DISTRIC JUDGE
IASHSE
124 Ro20s002012 | cRNOZEMI2 SACHIN RASTOGI VS STATE 09.102012 | DISPOSED OFF|  1752/FR012 SIIRK GAUBA DISTRIC JUDGE
IASHSE
125| Ro23372012 | CRNO312M12 | FAKHRUDDINKHANVSSTATE | 09102012 |DISPOSED OFF| 175352012 SHR K GAUBA DISTRIC JUDGE
IASIISE
126| RO0GG212012 | CANOGII2 SURAJ MANI VS STATE 09.102012 | DISPOSED OFF| 1754772012 SHRK GAUBA DISTRIC JUDGE
IASUSE
127.| R0204992012 | CRNO26UI2 ANAND TAYAG] VS STATE 09102012 | ALLOWED 1TSEFR012 SHR K GAUBA DISTRIC JUDGE
IASVISE
128| Ro74072012 | canNo1zwI2 STATE VS ARIUN 09102012 | ALLOWED \7S7IFR012 SHRK. GAUBA DISTRIC JUDGE
IASI/SE
120.| ROB4S3012 | CANO16¥IZ ARJUN VS STATE 09102012 | ALLOWED 17SBIFR012 SHR.K GAUBA DISTRIC JUDGE
IASHSE
130.| Ro>s4652012 | CRNO3II2 | SUBHASHCHAND VS KAMLESH | 09.102012 | DISPOSED OFF|  1759/F2012 SHRK GAUBA DISTRIC JUDGE
_ . IASIISE
131.| Row97ma012 | CRNO2SWI2 RAKESH KUMAR V5 STATE 10102012 | ALLOWED 176OFR012 SH.RK GAUBA DISTRIC JUDGE
JASHSE
132.] RODS80GI012 CANO 59/12 PAPPU VS STATE 10102012 | DISPOSED OFF|  1761/E/2012 SH.R.IC GAUBA DISTRIC JUDGE
. JASI/SE
133 RO206852012 | CRNO265/12 M/S SWARUP GROUP OF 11102012 |DISPOSEDOFF|  1762/F72012 SH.R.K. GAUBA DISTRIC JUDGE
INDUSTRIES VS NA FE D IASHSE




R0706892012

11 102012

I—- 134. T 1 ('R N( 1-256‘12 M/S SWARUP GROUP OF Il-f)-IS-I?OSED OFI-TI o }.763}1;.0012 SH R.K. GAUBA DISTRIC JUDSGE
; INDUSTRIES VSNATFED ' IASJISE

128 R0206882012 CR NO 267112 M/S SWARUP GROUT OF 11102012 | DISPOSED OFF 1764/FR012 SH.R.K. GAUBA DISTRIC JUDGE
INDUSTRIES VSNATED IASISE

136. R0205152012 CR NO 268112 M/S SWARUP GROUP OF 11.10.2012 | DISPOSED OFF 1765/F2012 SH.R.K. GAUBA DISTRIC JURGE
- INDUSTRIES VSN AFED IASHSE

137.]  RO206792012 | CRNO26%12 M/S SWARUP GROUP OF 11102012 | DISPOSED OFF| 176672012 SH.R.K GAUBA DISTRIC JUDGE
. INDUSTRIES VSNAFED IASYSE

138. RO192172012 CR NO 248112 RAJEEV AGGARWAL VS STATE 11.10.2012 DISMISSED 1767/FR2012 SH.RK. GAUBA DISTRIC JUDGE
IASIISE

135, R0205942012 CR NQ 272112 DAL CHAND V§ STATE 11.10.2012 | DISPOSED OFF 1768/F/2012 SH.R.K. GAUBA DISTRIC JUDGE
fASNSE

10| Rowse12 | CRNOZM12 | RATHITMTSARIAPVL.LTDVS | 1102012 | ALLOWED 176Y/F2012 SHRK GAUBA DISTRIC JUDGE
STATE IAS)SE

141.[ ROOS4052012 | CRNO9M2 HARI SINGH V$ STATE 11.10.2012 | DISPOSED OFE|  1770/F2012 SHRK GAUBA DISTRIC JUDGE

_ IASHSE

142.| RO26342012 | CRNO29112 | SH ASHOK KUMAR SONIVSSTATE | 11.10.2012 |DISPOSEDOFF|  1771/F/2012 SHRK GAUBA DISTRIC JUDGE
IASHSE

143. RO252572012 CR NO 27112 GYANENDR SINGH VS SH. SHAM 11.10.2012 | DISPOSED OFF 177272012 SH.R.K. GAUBA DISTRIC JUDGE
LAL AGGARWAL JASHSE

144.| RO2G872012 | CRNO 27012 MIS SWARUP GROUP OF 1L102012 |DISPOSED OFF| 1773012 SH.RK GAUBA DISTRIC JUDGE
INDUSTRIES VSNAFED IAS)SE

145.) RO256742012 | CRNO31W12? | HARDEEPSINGHDEDIVSSTATE | 11102012 |DISPOSED OFF|  1774/FR012 SHR.K GAUBA DISTRIC JUDGE
IASHSE

146 RO2%752012 | CRNO3IWI12 | SHOBHAAGNIHOTRIVSSTATE | 11102012 [DISPOSEDOFF|  1775F2012 SHRK. GAUBADISTRIC JUDGE
{ASHSE

147.| ROIS6662012 | CANO16w12 DEEPAK SHARMA VS STATE 12102012 | DISMISSED 1776/F2012 SH.RK GAUBA DISTRIC JUDGE
IASIISE

1481 RO260272012 | CRNO3212 | M/SATLANTIS INNOVATIONVS { 31102012 | ALLOWED 1814/F 2012 SH.RK GAUBA DISTRIC JUDGE
CELESTIAL KNITS & FABS PVE. LTD IASUSE

149 RO260292012 | CRNO326M2 | M/SATLANTISINNOVATIONVS | 31102012 | ALLOWED IBIS/FR0L2 SH.R.K. GAUBA DISTRIC JUDGE
CELESTIAL KNITS & FABS PVT. LTD IASHSE

150.| ROIESIS2012 | CRNO2I&I2 | PUNJABNATIONALBANK VSMRS. | 31102012 | DISMISSED 1816772012 SH.RK. GAUBA DISTRIC JUDGE
SOBHARANI PATHNAIK & ANR IASI/SE




MAHINDER SN VS LV KUMAR

1817/F 2012 ' SHR K GAUBA DISTRIC JUDGE

151 RO272872012 CR NO 339/12 31.102012 [ DISMISSED

iASISE

n2 R0235102012 CR NO 296712 SUNIL KUMAR JHA VS STATE 16.10.2012 ALLOWED 1818FR012 SHR.K GAUBA Dlsmfc JUDGE
JASVSE

153 ROO75%62012 | cANO 7512 MUKESH SHARMA VS STATE 12202012 | ALLOWED 17777012 | SILR.K. GAUBA DISTRIC JUDGE
IASIISE

154, NA ] CANO 76612 MS. SAROJ BALA VS MUKESH 12.10.2012 DISMISSED 1778/FR012 SH R.IKX GAUBA DISTRIC JUDGE
SHARMA tASIISE

155. R0O208182012 CA NO 144112 CHAMAN LAL VS STATE 12.102012 DISPOSED OFF 177902 SH.RK GAUBA DISTRIC JUDGE
. IASVSE

16| R0200992012 | CRNOZ7712z | SH. RAKESHSHARMAVSSTATE | 12102012 | ALLOWED 178072012 SH.RK. GAUBA DISTRIC JUDGE
IASISE

157.] RO209952012 | CRNO27&12 | SH.RAKESHSHARMAVS STATE | 12102012 | ALLOWED 178172012 SH.ILK. GAUBA DISTRIC JUDGE
IASISE

156.| R0209972012 | CRNO27¥12 | SH.RAKESHSHARMAVS STATE | 12102012 | ALLOWED 1782/F 012 SH.R.K GAUBA DISTRIC JUDGE
JASVISE

159.| R0209942012 | CRNO2812 | SH.RAKESHSHARMAVS STATE | 12102012 | ALLOWED 1783772012 SHRK GAUBA DISTRIC JUDGE
‘ JASIISE

160.] R0216892012 | CRNO28512 | M/SKANCHAN EXIMPLID. VSMR | 15102012 | ALLOWED 170472012 SH.R.K. GAUBA DISTRIC JUDGE
DEEPAK PAUL IASUSE

161.| Ro1S4062012 | canouwiz KAMLESH KUMAR VS STATE 15102012 | DISPOSED OFF| 1785772012 SHRK GAUBA DISTRIC JUDGE
IASISE

162| RoBa262012 | CRNO23MI2 VINOD KUMAR SIKKA VS PK 15102012 | ALLOWED 1786772012 SH.R K. GAUBA DISTRIC JUDGE
INDUSTRIES IASHSE

163.| R0236032012 | CRNO30212 | ASHOKAGGARWAL VSSATISH | 16102012 | DISMISSED 1788/F2012 SH.R K. GAUBA DISTRIC JUDGE
KUMAR IASIISE

164 RO0G7612012 CANOT7212 | STATEVSSINMURTHIAYYAR | 1610202 | ALLOWED 1789/F 2012 SH.R.K. GAUBA DISTRIC JUDGE
IASISE

165.| RO25S5652012 | CRNO 312 ASITULSI RAM VS STATE 16102012 | DISPOSED OFF|  1790/672012 SHRK. GAUBA DISTRIC JUDGE
IASVSE

166| R0260452012 | CRNO32442 | JAYANTKUMAR SAHOO VS STATE | 17102012 | DISMISSED 179172012 SH.RK. GAUBA DISTRIC JUDGE
IASHSE

167.] RO236172012 | CRNO29712 | SARBARISENCHADHA VS ASHISH | 16102012 | DISPOSED OFF| 17922012 SH.RK GAUBA DISTRIC JUDGE
CHADHA IASISE
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[ ’:55.] RUSOBI2012 | CRNOI3N2 | SGH BALIEETSINGHVSSTATE | 18102012 | ALLOWED |  1793FR2012 SHRK. GAUBA DISTRIC JUDGE |~
; 1ASJISE
i 2z 2 il o = T 3 e

195 RO261942012 CRNOQ 327112 MADHU SUDAN VS STATE 18.10.2012 DISPOSED OFF 1794/F2012 SHR.K GAUBA DISTRIC JUDGE
IASIISE

170.| RO263452012 | CANO17312 | SUBHASH CHAND VS KAMLESH | 18102012 |DISPOSED OFF|  1795/F2012 SHLR K. GAUBA DISTRIC JUDGE
IASISE

71| Ro23s22012 | CRNOZIVI2 MANESH YADAV VS STATE 18102012 | DISPOSED OFF| 1796/ R012 SHR.K GAUBA DISTRIC JUDGE
IASIISE

172] ROG1852012 | CRNO 32912 SH. DAYA RAM VS STATE 18102012 | DISPOSEDOFF| 179772012 SILR K GAUBA DISTRIC JUDGE
JASNSE

[ 173| Rows7esamz | crNo200n2 DALIP KUMAR VS STATE 19102012 | DISPOSEDOFF|  1798/F2012 SHR K. GAUBA DISTRIC JUDGE
; IASIISE

17a| RO024422012 | CANO 1912 SATISH KUMAR VS STATE 19102012 |DISPOSEDOFF|  1799/Fr012 SHR K GAUBA DISTRIC JUDGE
IASIISE

175.| R0207692012 | CRNO27312 | M/SPARAMOUNTSURGIMEDLTD | 19102012 | ALLOWED 1800/F2012 SH.RK GAUBA DISTRIC JUDGE |

VS STATE . IASIISE

176.| R0264502012 | TP(CRL) NO 2912 YOGENDER VS STATE 19102012 | WITHDRAW 18012012 SH.RK GAUBA DISTRIC JUDGE
IASI/SE

177.|  ROS6862012 | CANO16#12 | VISHKARMARADIOS VSSTATE | 20.102012 | DISPOSEDOFF|  1802/F72012 SHRK GAUBA DISTRIC JUDGE
JASISE

178.| RO266882012 |TP(CRL)NO30M2|  STATE VS SAHRAJSINGH 20102012 | DISPOSEDOFF| 10032012 SHRK GAUBA DISTRIC JUDGE
IASHSE

179.| RO264572012 | CRNO33Z'i2 | SOMDEVGOYALVSARCHANA | 75102012 |DISPOSED OFF| 1804772012 SILR.K. GAUBA DISTRIC JUDGE
COYAL IASIISE

180, RO2034E2012 | CRNO259/12 DEEPAK SINGH VS STATE 26102012 | DISMISSED 1805772012 SHRK. GAUBA DISTRIC JUDGE
FASYSE

181 R0236932012 | CRNO29w12 | M/SRADLAYMETALPRODUCTS | 26102012 | ALLOWED 1806/572012 SHRK GAUBA DISTRIC JUDGE
PVT. LTD VS STATE JASISE

182.| RO236972012 | CRNO29%12 | M/SRADLAY METALPRODUCTS | 26102012 | ALLOWED 1807772012 SILR.K. GAUBA DISTRIC JUDGE
+ PVT. LTD VS STATE IASISE

163 RO236952012 | CRNO30MI2 | M/SRADLAYMETALPRODUCTS | 26102012 | ALLOWED 1608/F 2012 SHLR.K. GAUBA DISTRIC JUDGE
PVT. LTD VS STATE ' 1ASISE

182| RO236982012 | CRNO30UIZ | M/SRADLAY METALPRODUCTS | 26102012 | ALLOWED 1809/F2012 SH.RK GAUBA DISTRIC JUDGE
PVT. LTD VS STATE JASUSE
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" les| Ro014732012 | CANO14n2 | SARVESH CHARTURVEDI VS STATE .rzs 102032 T—I_)EM_lésm 181072012 I SIER K GAUBA DISTRIC JUDGE |
3 5 N o R P -
tto| RO270s22012 | CRNO336'M7 | TAPESHKYAL VS SHRECSHYAM | 26102012 |DISPOSEDOFF| 18101472012 SHR K GAUBA DISTRIC JUDGE
PULP & BOARD MILLS LTD IASHSE
T 87| Ro24s1s2012 | CRNO30912 |SMT SUMANGOSWAMIVSSH NEM| 30.102012 | WITHDRAW 1812772012 SH R K GAUBA DISTRIC JUDGE
SINGH IASHSE
188.| Rot4z612011 CANOS9/11 AMARJEET VS STATE 31102012 | DISPOSED OFF] 181372012 SH.R.K. GAUBA DISTRIC JUDGE
IASISE
[ 1e9.| R0020832009 | CCNO129207 | BSES RAJDHANIPOWERLTDVS | 02072012 | CONVICTED 181S/FR012 $H. NAROTTAM KAUSHAL
DEVENDER BHALLA JASISOUTH
190.] Ro17272012 | BANO332412 | OMPRAKASH&ETCVSSTATE | 24072012 | ALLOWED 18607772012 SH. NAROTTAM KAUSHAL
IASISOUTH
191. NA BANO352¥12 | BSESRAIDHANIPOWERLTDVS | 23072012 | ALLOWED 1661/FR012 SH. NAROTTAM KAUSHAL
SADDAM IASHSOUTH
192| Ro162012012 | BANOG320¥12 SUBHASH & ETC VS STATE 17072012 |DISPOSED OFF|  1862F/2012 SH. NAROTTAM KAUSHAL
. . /ASIfSOUTH
193.| RO319812009 | CCNOIGOMS | BSESRAIDHANIPOWERLIDVS | 09072012 | AQUITIED 185FFR012 SH. NAROTTAM KAUSHAL
JAGAT SINGHAL IASHSOUTH
194.| RO48892009 | CCNO382/08 | BSESRAIDHANIPOWERLTDVS | 16072012 | CONVICTED 1863FR2012 SH. NAROTTAM KAUSHAL
RAM PHOOL ; IASISOUTH
195. NA B ANO 2681/12 COL. 5. MOHAN VS STATE 03072012 |DISPOSED OFF|  10GSF/2012 SH. NAROTTAM KAUSHAL
JASYSOUTH
196.| RO937952008 | CCNO467008 | BSESRAIDHANIPOWERLTDVS | 13072012 | AQUITTED 1874772012 SH. NAROTTAM KAUSHAL
g v SAGAR IASHSOUTH
197.] RO0004120089 | CCNO440i08 | BSES RAJDHANIPOWERLTDVS | 18082012 | CONVICTED 1914/F/2012 SH. NAROTTAM KAUSHAL
] SANAK RAJ . IASHSOUTH
198| R0300302009 | CCNO33009 | BSESRAIDHANIPOWERLTDVS | 23082012 | AQUITTAL 1916FR012 SIL NAROTTAM KAUSHAL
ZEESHAN KHAN IASHSOUTH
199.| R0294872009 | CCNOSUG09 | BSES RAJDHANIPOWERLTDVS | 23082012 | AQUITTED 1917/672012 SH. NAROTTAM KAUSHAL
M/S ZUCHER MAC ENGG.& ETC IASHSOUTH
200.| R000S782010 | CCNOS3409 | BSESRAIDHANIPOWERLTDVS | 23082012 | AQUITTED 1918/F/2012 SH. NAROTTAM KAUSHAL
SMT. NABNITA SARKAR {ASYSOUTH
201.] RO017122009 | CCNO479/08 | BSESRAJDHANIPOWERLIDVS | 20082008 | AQUITTED 19377772012 SH. NAROTTAM KAUSHAL
SUDHATYAGI JASYSOUTH

12



RO9331020n8

-

ADUETTAL

202.] CONOY3OB | HSES RAJDHANI POWER LTDVS | 20082012 } " isaanam? SH. NAROTTAM KAUSHAL
) ! S ! GOVERDHAN RAI s B IASIISOUTH
23| RO2B92012 | BANOAIEN2 RAM PAL VS BSES RAJDHAN] 21092012 | DISPOSEDOFF| 1949572012 SH. NAROTTAM KAUSHAL
POWER LTD JASHSOUTH
204.| RO2IAI2 | BANOAIGINZ VIMAL VS STATE 29092012 | DISPOSED OFF | 19647572012 SH, NAROTTAM KAUSHAL
IASISOUTH
205] R0410292003 | CCNO 108607 | BSESRAIDHANIPOWERLTDVS | 10042012 | CONVICTED 196672012 SH. NAROTTAM KAUSHAL
ANIL IASISOUTH
206.| ROMS262012 | CANO G2 GOPAL VS STATE 01122012 | DISPOSED OFF] 196772012 SH. MK NAGPAL
JUDGE /AST
207.] RO2S3M2 | CRNOGOM2 EKTA SENGHERA VS STATE 24122017 | DISMISSED 19660772012 SH. MK NAGPAL
JUDGE /AS]
208.| RODOSAB2003 | CCNOS26/08 | BSESRAJDHANIPOWERLIDVS | 01102012 | AQUITTED \971Fr2012 SH. NARCTTAM KAUSHAL
MOHD. NASIM IASHSOUTH
209.| ROI02802011 | CRNO 15412 TEJ PAL SINGH VS JASMINE 14122012 | DISMISSED 2013572012 SH. ATAY KUMAR JAIN
CHADHA . ASNSE
210.] R0946362008 | CCNOMB/O3 | BSES RAIDHANIPOWERLIDVS | 05102012 | AQUITTAL 197372012 SH. NAROTTAM KAUSHAL
SONU IASHSOUTH
211.| RO196R42012 | CANOI7212 | RAHULJAINVS MANSHAJAIN | 01112012 | SET-ASIDE 1936F12012 SH. AJAY KUMAR JAIN
. ASUSE
212| Re2a1222012 | CRNO188A2 | TARUN CHAWLAETC VSKAILASH | 06112012 | ALLOWED 1998172012 SH. AJAY KUMAR JAIN
KR. HOTWANI ASISE
213.| RO21232012 | CRNO1E3/2 | TARUN CHAWLAEFCVSMAHESH | 06112012 | ALLOWED 1999172012 SH. AJTAY KUMAR JAIN
KR HOTWANI ASHSE
214.| RO2G3B2012 | CANQ197/12 RANI VS STATE 07.11.2012 | DISPOSED OFF] 20007772012 SH. AJAY KUMAR JAIN
_ ASJ/SE
215.] Rozss7a2012 | CANO200n2 SHAHRUKH VS STATE 09.112012 |DISPOSED OFF| 200172012 SH. AJAY KUMAR JAIN
ASVSE
216| ROO02372003 | CCNO480/08 | BSES RAJDHANIPOWERLIDVS | 15102012 | AQUITTAL 1983772012 SH. NAROTTAM KAUSHAL
MANU DEVI & ETC JASHSOUTH
217.| RO220532012 | CANO1B212 | KALMAHMEDKHANVSSMT | 23112012 | DISMISSED 2003FR012 SEL ATAY KUMARJAIN
SUBUHI KHAN ASVSE
218.] RO228932012 | CANO 187752 NISHTHA MANSUKHANI VS 09112012 | DISMISSED 2002/F12012 SH. ATAY KUMAR JAIN
MANISH MANSUKHANT ASVSE
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219, mmsmn_T CAND 20712 | M/SCHEMI-Al RROTHERS VSDR. | 30112012 | DISMISSED 20472012 | SH AJAYKUMARIAIN |

S I GOGLA ASISE

220, R0273502012 | CRNOIOWI2 | GOVIND VERMA ETC VS STATE | 04.122012 | SET-ASIDE 200572012 SH. AJAY KUMAR JAIN
ASUSE

221.| Ro1ess2012 | cRNOisui2 PAWAN BHARDWA VS STATE 05122012 | SET-ASIDE 2006E2012 SH. AJAY KUMAR JAIN
. ASISE

22| ROISON12 | CRNOISON2 SANJAY KAPOOR VS STATE [ 05122012 | SGET-ASIDE 2007772012 SH. AJAY KUMAR JAIN
ASUISE

223.| RO241452012 | CRNO1S0M2 | SATVIR VS STATE 06122012 | ALLOWED | 20082012 STL AJAY KUMAR JAIN
ASUSE

224| RO27BS2M2 | CRNO 19912 SANJAY GAMBHIR VS STATE 12122012 | DISMISSED 2009772012 SH. AJAY KUMAR JAIN
ASVISE

226 | Ro216002011 | CANO100M MANISH SINHA VS SURUCHI 11122012 | DISMISSED 2010F2012 SH. AJAY KUMAR JAIN
ASUSE

226.| RO0290892012 | CANO 204712 VAKIL VBS STATE 13122012 |DISPOSED OFF|  2011/F22012 SH. AJAY KUMAR JAIN
ASHSE

227.| nopedos2011 | CRNO 1552 JASMINE CHADHAVS TEJPAL | 14122012 | DISMISSED 201272012 SH. AJAY KUMAR JAIN
SINGH ASJSE

228| RO0G4002011 | CANO 154712 TEJ PAL SINGH VS JASMINE 14122012 | DISMISSED 201472012 SH. AJAY KUMAR JAIN
CHADHA ASNSE

229 R0084062011 | CANOISS/12 JASMINE NAGPAL VS TEI PAL 14122012 | DISMISSED 20152012 SH. AJAY KUMAR JAIN
SINGH : ASISE

230.| RO300162012 | CRNO204712 | WAZIRAHMED KHANVSSTATE | 15122012 | DISMISSED 2016772012 SH. AJAY KUMAR JAIN
ASHSE

231.| RO300162012 | CRNO205/12 |GARUNKR CHATURVEDIVS STATE | 15122012 | DISMISSED 201772012 SH. AJAY KUMAR JAIN
ASISE

232.| R0225452012 | CRNO17412 | KAWALJEET SINGH VS PRASHANT | 18122012 | ALLOWED 201872012 SH. AJAY KUMAR JAIN
ARORA ASVSE

233| RO225462012 | CRNO178/12 | KAWALIEET SINGH VS VIVEK | 10122012 | ALLOWED 2019572012 SH. AJAY KUMAR JAIN
ARORA ASSE

234 RO30S812012 | CRNO208/12 | RAMESHCHANDAGGARWALVS | 13122012 | DISMISSED 2020772012 SH. AJAY KUMAR JAIN
STATE ASIISE

235 R0218232012 | CRNO172/12 | M/SLILIPUT KIDSWEAR VS STATE | 21122012 | DISMISSED 2021/F2012 SH. AJAY KUMAR JAIN
&ANR. ASIISE

%)
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2w mowsewamz | canoizen T GANESH SINGIVS STATE | 21122012 | DISMISSED '@ 200272012 'SH AJAYKUMARJAIN 1} °
1 ASMSE .

237, ] R0218292012 CRNO171/12 KAWALIIT SINGH DHILLON VS 21.12.2012 DISMISSED 2023012 SH. AJAY KUMAR JAIN
STAIE & ANR. ASIHSE

238. R0262452012 C ANO 196/12 MAMTA VS STATE 07.11.2012 DISPOSED OFF 2024/FR2012 SH. AJAY KUMAR JAIN
ASVSE

239, R0263502012 CANO 1982 MEERA_@;-RJ\M DEIVS STATE 07.11.2012 DISPOSED OFF 2025/F2012 SH. AJAY KUMAR JAIN
ASIISE

240 RO26402012 | CANO 199112 DALIP VS STATE 07112012 |DISPOSEDOFF| 2026772012 SH. ATAY KUMAR JAIN
ASVSE

241. R0131832012 ,_E_R NO JSUIZn N ‘r'tSMl'I'A SHARMA & ANR. VS STATE 07/09.2012 DISMISSED 2027/F2012 SH. AJAY KUMAR JAIN
ASIISE

242, NA_ CANO2M1L PRIYA INTERCONTINENTAL PVT. 05.11.2012 | DISPOSED OFF 2028712012 SH. YOGESH KHANNA
LTD. VS SOIMEX INTERNATIONAL ASYS

243 NA R.T.IAPPEAL NO SURESH VS P.LO., SAKET 29.11.2012 DISMISSED 2029/FR012 SH. YOGESH KHANNA
1511 . i _ ASYS

244. NA MISC. RAVI KUMAR @ MANGQO VS THE 29.11.2012 DISMISSED 203052012 SH. YOGESH KHANNA
APPLICATION STATE ASYS

245, NA CRNOSGN2 | STATE VS KULVINDERSINGHETC | 05112012 | DISMISSED 2081772012 SHL YOGESH KHANNA
ASY'S

246, NA CRNO7/M2 | MAHAVIR@HARIPALSINGHVS | 19.11.2012 | ALLOWED 2032/FR2012 SH. YOGESH KHANNA
STATE (NCT OF DELH) ASVS

24T, NA CRNOSBsH2 RAJESH VS THE STATE 30112012 | DISMISSED 2033F/2012 SH. YOGESH KHANNA
ASYS

248, NA CRNO 10312 DANISH VS STATE 03.12.2012 | DISPOSED OFF 2034/F2012 SH. YOGESH KHANNA
AS)S

249 NA CRNO 107112 SARFRAJ VS STATE 03122012 | DISPOSED 2035/F/2012 SH. YOGESH KHANNA
ASHS

250, NA CANO2212 | ROBIN KARAMCHANDANIVSTHE | 01122012 | DISMISSED 2086F2012 SH. YOGESH KHANNA
STATE ° ASHS

251, NA CANO27M DHEERAT SAINI VSTHE STATE | 05122012 | DISMISSED 2037/F2012 SH. YOGESH KHANNA
ASIS

252 RO85I712008 | CRNO7808 |DEEPIKASABHARWALVSSTATEOF| 10122012 | DISMISSED 20400772012 SH. YOGESH KHANNA
NCT OF DELHI ASHS
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SH YOGESH KHANNA i

[ 2 NA | canoisn? [CTJAWEERQE«‘.HVS1|1Es;1m-r ]Wt?wébuf DISMISSED | 200472012
)

. ASYS
"_l;‘r; i NA CRNO7212 N. L. YADAY VS THFE STATE 15.12.2012 DISMISSED 2042/FR012 SH. YOGLSH KHANNA
ASJ/S
255, NA CRNO7912 PRABODI! VS PRAFUL VERMA 15122012 | DISMISSED 2013772012 SH.YOGESH KHANNA
ASIIS
256. NA CR NO 7#12 PRABODH VS VIKASH 15122012 | DISMISSED 2044172012 SH. YOGESH KHANNA
ASHS
257 RO287532012 | RTIAPPEALNO | SWAMIJOINDER LAL SHARMAVS | 17.12.2012 | DISMISSED 204572012 SI{. YOGESH KHANNA
1312 PLOSAKET ASYS
258.| RO2546420:2 | CRNO10V2 PRABODH VS VIKASH 19.122012 | DISMISSED 2046712012 SH. YOGESH KHANNA
ASIS
259, NA CRNOSII2 | PRAVEEN KUMARVSSHEKHAR | 20122012 | DISMISSED 2047772012 SH. YOGESH KHANNA
SINGH ASIS
260. NA CRNOSM12 | MANISHKUMARVSSUEKHAR | 20122012 | DISMISSED 20482012 - SH.YOGESHKHANNA
SINGH i ASIS
261, NA CRNOY3/12 AJAY KUMAR VS NARENDER 21122012 | DISMISSED 249FR012 SH. YOGESH KHANNA
KUMAR ASS
262.| RO100422012 | CANOOWI2 | E VITTALRAOVSLT.COL (RETD) | 09.08.2012 | DISMISSED 2050/F12012 SH. RAJEEV BANSAL
TRILOK CHAND PRABHAKAR ASVS
263.| RO164052012 | CANO1M2 HAKIMUDDIN VS STATE 09112012 | DISMISSED 205152012 SH. RAJEEV BANSAL
ASIS
764.|  RO043392012 CRNO¥12 | M/SENVIROTECHOVERSEASLID | 16.11.2012 | ALLOWED 2052712012 SH. RAJEEV BANSAL
VS STATE ASUS
265 |- R0023402012 CRNO1I2 | STATEVS VDAY KATARIA&ORS | 16.11.2012 | ALLOWED 2053/F/2012 SH. RAJEEV BANSAL
ASHS
266| R0204622012 | CRNO34/12 | NARESH KHER VS SDM& ORS 21112012 | ALLOWED 2054772012 SH. RAJEEV BANSAL
ASVS
267 RO131562012 CANO W12 DHARAMPAL VS STATE 26112012 | ALLOWED 20557512012 SH.RAJEEVBANSAL |
ASYS
268| RO171322012 | CRNO1¥I2 AMIT AGGARWAL VS STATE 20112012 | DISMISSED 205672012 SIi. RAJEEV BANSAL
ASIS
269.] RO295672012 | CRNOS¥12 | UG HOTELS & RESORTS LTD. & ORS| 29.11.2012 | DISMISSED 2057/F12012 SH. RAJEEV BANSAL
VS MIS BUSINESS ASSOCIATES ASHS
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270. l RO295712012 CR N G422 UG HOTELS & RESORTS LTD. & ORS 29.11.2012 DISMISSED 2058772012 SH. RAJEEV BANSAL
VS M/S BUSINESS ASSOCIATES ASVS
__ { DELHI) VT LTD
271 RO285%02012 | CRNOS612 | UG HOTELS & RESORTS LTD. & ORS | 23112012 | DISMISSED 2059772012 SiL RAJEEV BANSAL
VS M/S BUSINESS ASSOCIATES ASYS
( DELHI) PVT. LTD
272.| ROISZSG012 | CANO A2 AJAY @ SONU VS STATE 01122012 | SET-ASDE 206052012 SH. RAJEEV BANSAL
ASI/S
" 273| RO233752012 | CRNO31M12 | SMT SHASHIKAKKAR VSSMT. | 05122012 | DISMISSED W61TR012 SH. RAJEEV BANSAL
' SHASHI KANT & ORS. ASUS
274| RO261732012 | CRNO4112 . | YOGINDER KUMAR VSSTATES | 06122012 | (DISMISSED | 206272012 SH. RAJEEV BANSAL
ORS AS ASHS
WITHDRAWN)
275. ROZ9B172 <52 CRNOS712 RAVINDER SINGI VS STATE & ORS 07.12.2012 (DISMISSED 2063772012 SH. RAJEEV BANSAL
AS ASYS
AWITHDRAWN)
776.| R0216272012 | CANO1712 RAHUL SINGHAL VS STATE 14122012 | DISMISSED 2064772012 SH. RAJEEV BANSAL
ASHS
277.| RO314002012 | CANO24/12 | SMT REENASHARMAVSSMT | 17122012 | (DISMISSED | 206572012 SH. RAJEEV BANSAL
SUSHILA DEV1 & ORS AS ASKS
WITHDRAWN)
278 Ro268112012 | CANO176/12 VINOD KUMAR VS STATE 01112012 | DISPOSED OFF| 20727772012 SH.R K. GAUBA
: DI & ASJ-U/CISOUTH
279.| RO0267992012 | CANO 17512 RAMESH VS STATE OL112012 |DISPOSED OFF| 20732012 SILR K GAUBA
DJ & ASJ-/C/SOUTH
200.| RO681152012 | CANO 1772 SHYAM SUNDER V5 iSTATE 01112012 |DISPOSED OFF| 207472012 SH.R. K. GAUBA
_ L ] D3 & ASI-IAC/SOUTH
281.| RO263172012 | CANO17812 REENA VS STATE OU11.2012 |DISPOSED OFF| 207572012 SH. R K. GAUBA
DJ & ASI-1/C/SOUTH
262| RO268032012 | CANO 17912 SANJAY VS STATE 0L112012 |DISPOSED OFF| 207672012 SH. R K. GAUBA
DJ & ASI/C/SOUTH
283.| R02680¢2012 | CANO 18012 R KUMAR VS STATE 0L1.2012 |DISPOSEDOFE| 20772012 SH. R K. GAUBA
' DJ & ASJ-1/C/SOUTH
284 RO263102012 | CANO 1812 ABDUL RAHMAN VS STATE 01112012 |DISPOSEDOFF| 2078012 SH. R K.GAUBA
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285  RO268022012 CANO 182712 SALIM VS STATE 011120012 |DISPOSED OFF| 20792012 SH. R K. GAUBA [
12 & AS)-LISOUTH
286.| RO268012012 CANO 18312 PIYARA MINYA VS STATE 01112017 |DISPOSED OFF| 2080472012 SH. R K. GAUBA
DI & ASI-C/SOUTH
287.| R0268242012 CANO184/12 | MAHENEDR GUPTA VS STATE 0111.2012 |DISPOSED OFF|  2081/F2012 SH. R K. GAUBA
1) & ASJ-1AC/SOUTH
288, R0268222012 CANO 1812 BUENDER VS STATE 01.11.2012 |} DISPOSED OFF 2082712012 SH. R K. GAUBA
DJ & ASJ-1/C/SOUTH
289. RO268002012 C ANO 18612 VINOD KUMAR VS STATE 01.11 2012 | DISPOSED QFF 20837172012 SH. R. K. GAUBA
D) & ASJ-I/CISOUTH
290.| R0268132012 CANO 187112 FAIZ MOID VS STATE 01.11.2012 |DISPOSED OFF]  2004/F/2012 SH. R XK. GAUBA
DJ & ASI-1/C/SOUTH
291. R0268072012 CANO 188112 SARVAN VS STATE 01.11.2012 | DISPOSED QFF 2085/F2012 SH. L K. GAUBA
D) & ASJ-1/C/SQUTH
2921 RO0268052012 CANO 18912 . SATISH CHAND VS STATE 01112012 |DISPOSEDOFF| 2086772012 SH.R K GAUBA
DJ & ASI-LIC/SOUTH
293 nO268142012 CANO 190/12 TAPAN V5 STATE 00112012 |DISPOSEDOFF| 2087772012 SH.R K GAUBA
D] & ASI-HC/SOUTH
294, RO268122012 CANO 191112 MOFISH VS STATE 01.11.2012 | DISPOSED OFF 2088/F2012 SH. R K. GAUBA
7 DJ & ASI-HC/SOUTH
295, RO269212012 CANO 19312 ASHOK KUMAR VS STATE 01.11.2012 | DISPOSED OFF 2089/F2012 SH. R. K. GAUBA
f DJ & ASJ-1/C/SOUTH
296.| K0263092012 CANO 194/12 BAL KISHAN VS STATE 01.11.2012 |DISPOSEDOFF| 2090472012 SH. R K. GAUBA
DI & ASJ-1/C/SOUTH
297.|  RO263182012 CANO 195/12 NIRMAL VS STATE 01.11.2012 |DISPOSED OFF|  209UF2012 SH.R K.GAUBA
D) & AS}-1/C/SOUTH
298.| RO268162012 CANO 196/12 SAMSUDDIN VS STATE 0L11.2012 |{DISPOSED OFF|  2092m72012 SH. R K. GAUBA
D) & ASI-31GSOUTH
299, RO267912012 CANO 197/12 BABLU VS STATE 01.11.2012 | DISPOSED OFF 2093/F2012 SH. R. K. GAUBA
DJ & ASI-LCJSOUTH
300. RO267952012 CANO 201/12 MOHD. :IQMEEL VS STATE 01.11.2012 | DISPOSED QOFF 2094/F12012 SH.R. K. GAUBA
D} & ASI-LIC/SOUTH
301. R0267942012 CANO 202/12 RAIESH VS STATE 01112012 §DISPOSED QFF 2095/¢12012 SH. R. K. GAUBA
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302{ RO26793012 | CANO2YI2 |  SATRUAL MEMAN VS STATE 01112012 |DISPOSEDOFF|  2096FR012 | SIL R K GAUBA
DJ & AS)-UC/SOUTH

03| Ro2GB062M2 | CANO20412 |DAYARAM @MALARAM VSSTATE | 01112012 |DISPOSEL OFF| 20077012 SH. R K. GAUBA
DI & ASJ-1/C/SOUTH

304 . RO268082012 | CANO205/12 MOHD SALEEM VS STATE 01112012 |DISPOSEDOFF|  209W/F2012 SH. R K. GAUBA
_ DI & AS)-UC/SOUTH

305| Rozssae012 | CRNOZ212 MANO] KANPAL VS STATE 01112012 |DISPOSEDOFF| 209972012 SILR K GAUBA
 DI&ASHI/CSOUTH

306.| RO209082012 | CRNO28B212 |  RISHIVASHISHT VS SAURAV | 02112012 |DISPOSEDOFE| 21002012 SH. R K. GAUBA
BAHDARI & ORS - D) & ASJ-1/C/SOUTH

307.] RO037012012 | CANO29M2 | SMT RACHNAARORAVSSH.RAVI [ 0211.2012 |DISPOSEDOFT| 21012012 SH. R K. GAUBA
ARORA & ORS , DJ & AS}-U/C/SOUTH

308.] RO279302012 | CRNO34212 | SHEGLAVERMAVSRAJUVERMA | 02112012 |DISPOSEDOFF| 2102012 SH. R K GAUBA
. ) DJ & ASI-U/C/SOUTH

. 309 Ro261722012 | CRNOZW12 | BUUSHANKUMARVSSTATE | 05112012 |DISPOSEDOFF|  2103F2012 SH.-R K GAUBA
e DI & ASJ-VC/SOUTH

310.] RO258132012 | CRNO321/12 | M/SRAMKRISHAN KULWANTRAI | 06112012 | ALLOWED 210472012 SH. R K. GAUBA
AGENCIES LTD VS STATE DJ & ASJ-1/C/SOUTH

a.| Ro277a12012 | CRNOMEM2 | KAILASHKR DASSVSRAJEEV | 06112012 |DISPOSEDOFF| 210572012 SH. R K. GAUBA
KUMAR DJ & ASJ-I/C/SOUTH

32| RO0M7I012 | CANO4OI2 SANJEEV KUMAR VS STATE 06.11.2012 | ALLOWED 210652012 SH.R K GAUBA
DI & ASJ-/C/SOUTH

o L

313.| Roos7a2m12 | CANO4112 | DEVENDERKUMARVSSTATE | 06112012 | ALLOWED 2107872012 SH. R K. GAUBA
DJ & ASJ-LC/SOUTH

314 RO278S72m? | CRNOMGN2 | PARDEEPKUMARBANSALVS | 06112012 |DISPOSEDOFF| 210072012 SH. R K. GAUBA
STATE DS & ASI-U/C/SOUTH

315.| R0279732012 | TPCRLNO3UI2 | RAKESH CHAND MAHESHWARIVS | 07112012 |DISPOSEDOFF|  2103/F2012 SH. R K. GAUBA
ASAD RAZA ZAIDI & ANR DI &ASJ-U/C/SOUTH

316| RO2@482012 | CANO174712 | OMPRAKASHSUARMA&ORSVS | 07112012 | D ISPOSED | 211062012 SH. R K- GAUBA
STATE orF DJ & ASI-UC/SOUTH

317.| RO255462012 | CRNO3IWIZ | VIKASHMISHRAVSM/SAPSOM | 08112012 | ALLOWED 2112/FR012 SH. R K. GAUBA
INFOTEX LTO DJ & ASJ-I/C/SOUTH

318 RO273342012 | MNO23n2 SALIM HUSSAIN VS STATE 16112012 |DISPOSEDOFE|  2man012 SH. R K GAUBA

19




@f'/

i, i ST D S S § s R —
| 123 & AS)- 1A SOUTH i
39! RO282962012 C R NO 356/12 SALEEM KHAN VS STATE & ANR 16.11.2012 | DISPOSED OFF 2115/F12012 SH. R. K. GAUBA
D & ASI-LHCISOUTH
320 R0284192012 C R NO 359/12 SANJAY KUMAR VS STATE 17.112012 | DISPOSED OFF 2116/F/2012 SH. R. K. GAUBA
DJ & ASJ-1AC/SOUTH
321.{ R084142012 C R NO 358412 VUAY KUMAR BANSAL VS STATE 17.11.2012 | DISPOSED OFF 2117iF12012 SH.R K GAUBA
. DJ & ASJ-I/C/SOUTH
322.| RO0273332012 MNO24n2 SHIKHA MATHUR VS ANIL 19.11.2012 | DISPOSED OFF 2118/F2012 SH. R K. GAUBA
BAHADUR MATHUR DJ & ASJ-1/C/SQUTH
323.| RO276672012 C R NO 34512 SH. SARWAN KUMAR VS SMT 21.11.2012 | DISPOSED OFF 219F2012 SH.R. K GAUBA
AARTI D) & ASJ-1/C/SOUTH
324, NA C RNO 36212 M/S5 AJAY COMMUNICATION 21.11.2012 | DISPOSED OFF 2120/F12012 SH. R K. GAUBA
DJ & AS)-1/CSOUTH
325 RO0278582012 C R NO 349/12 DILOROMA ABDURAHMONO VS 26.112012 | DISPOSED OFF 212312012 SH.R K. GAUBA
STATE ) DJ & AS)-1/C/SOUTH
326.| R0262532012° CR NO 33012 BALDEV RAJ WADHWA VS STATE 29.11.2012 |° ALLOWED 2124/FR012 " SH.R.K. GAUBA DISTRIC JUDGE
JAS)MSE
327.1 RO297562012 CANO 232112 M/S ARAIRWAYS I LTD VS AMAN 30.11.2012 | DISPOSED OFF 2125/F2012 SH.R.K GAUBA DISTRIC JUDGE
AGGARWAL IAS)SE
328| RO305382012 M NO27/12 ANIL BAHADUR MATHUR V5 03.12.2012 | DISPOSED OFF 2126/F2012 SH.R.K. GAUBA DISTRIC JUDGE
SHIKHA MATHUR IAS)SE
329.{ RO298962012 CR NO 37212 KARAN TIWARI VS STATE 03122012 | DISPOSED OFF 2127/7/2012 SH.R.K. GAUBA DISTRIC JUDGE
IASI/SE
330.] RCC31092012 CANQ 25112 JASMA GAYATRI BATRA VS STATE 06.12.2012 ALLOWED 2128/F12012 SH.R.K. GAUBA DISTRIC JUDGE
IASNSE
331 RO0305872012 CRNO 37412 CHANDAN RAMAMURTHI VS 1012.2012 | DISPOSED OFF 2130/FR012 SH.R.K GAUBA DISTRIC JUDGE
KAILASH AGGARWAL IASJISE
3321 R0315592012 CANO 240112 PYARE LAL VS STATE 18122012 {DISPOSED QFF 2131/F2012 SH.R.K. GAUBA DISTRIC JUDGE
{ASHSE
333 RO046G32012 CANO 112 M/S MAPLE INDUSTRIES VS MD. 18.10.2012 DISMISSED 213272012 SH. RAJENDER KUMAR
SAMEED SHASTRI/AS)SOUTH EAST
334.] ROIIBI32012 CANO 26/12 VIRENDER KUMAR VS SHANTA 19.11.2012 ALLOWED 2133/FR012 SH. RAJENDER KUMAR
BAGGA SHASTRI/AS)/SOUTH EAST
335.] RO0284182012 CRNO 56112 MANOJ GAUTAM VS KANHAIYA 20.11.2012 ALLOWED 2134/F12012 SH. RAJENDER KUMAR
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| = I Ro272732012 CR NO 5812 SHAMIM AKHTAR VS STATE 0L12.2012 | DISMISSED 2135FR012 SH. RAJENDER KUMAR |
SHASTRI/ASI/SQUTH EAST
37.| Roo65642012 CR NO 07112 RAJNI DEVI VS STATE 04122012 | DISMISSED 2136/F72012 SH. RAJENDER KUMAR
SHASTRI/ASI/SOUTH EAST
338, NA CR NO 44/12 TARUN KUMAR VS JAGMOHAN | 06122012 | WITHDRAW 2137/FR012 SH. RAJENDER KUMAR
SINGH KALRA SHASTRI/ASJ/SOUTH EAST
334 NA CRNO 41112 TARUN KUMAR VS JAGMOHAN 06.12.2012 WITLIDRAW 2138/FR2012 SH. RAJENDER KUMAR
SINGH KALRA SHASTRI /ASUSOUTH EAST
340, NA CRNOGON2 | MfS AJAY COMMUNICATION VS M/S | 10.12.20012 | DISMISSED 2139/FR012 SH. RAJENDER KUMAR
' TELEMAR COMMUNICATION SHASTRI/ASISQOUTH EAST
341, NA CR NO 612 SATISH SHARMA VS STATE 13.12.2012 | DISMISSED 2140072012 SH. RAJENDER KUMAR
SHASTRI/ASI/SOUTH EAST
342, NA CRNOS1/12 M.K. TAYAG! VS STATE 14122012 | DISMISSED 2141/52012 SH. RAJENDER KUMAR
SHASTRIZAS)/SOUTH EAST
343, NA CANO7312 | ° M/STARGET INC. VS ZENITH 15122012 | DISMISSED 2142FR012 SH. RAJENDER KUKAR
FABRIC INDIA SHASTRI/AS)SOUTH EAST
344, NA CANO 712 M/S TARGET INC. V§ ZENITH 15122012 | DISMISSED 2143/F2012 SH. RAJENDER KUMAR
FABRIC INDIA SHASTRI/ASI/SOUTH EAST
345. NA CANO 7212 M/S TARGET INC. VS ZENITH 15122012 | DISMISSED 2144/FR012 SH. RAJENDER KUMAR
FABRIC INDIA SHASTRI/ASV/SOUTHEAST
346 NA CANO 70112 M/S TARGET INC. VS ZENITH 15122012 | DISMISSED 214S/F2012 SH. RAJENDER KUMAR
FABRIC INDIA SHASTRI/ASI/SOUTH EAST
347.| R0229312012 CANOG6V12 | FARHATNAZVSMD. KHATEEB | 20122012 | DISMISSED 2146/F2012 SH. RAJENDER KUMAR SHASTRI
‘ . ASYSE
348, NA C R NO 64112 SATENDER KUMAR VS STATE 21122012 | DISMISSED 214712012 SH. RAJENDER KUMAR SHASTRI
) ) ) ASI/SE
349.| Rroamaiz012 | cawnozo212 GURVINDER SINGH BALI VS 21122012 |DISPOSEDOFF| 21482012 SH. AJAY KUMAR JAIN
SWEETY SINGH ASISE
3s0.| Roo28462012 CRNO1312 |BHAVUK SAHNIVSD.K GUPTAORS| 15102012 | DISMISSED 2150572012 SH. ATUL KUMAR GARG
ASIIS
3s1.| R0250802012 C R NOS&/12 NARAIN LAL VS BABLI DEVI 06102012 | WITHDRAWN | 215152012 SH. ATUL KUMAR GARG
ASHS
352.| ROIS4952012 CANO24n2 VED PARKASH VS STATE 15102012 | ALLOWED 21SUFR012 SH. ATUL KUMAR GARG
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53 RO08ES2011 CRNO 31111 CHANDER PRABHARVSSTATE ! 15i020M2 DISMISSED 21532012 SH ATUL KUMAR GARG
AS)S -
" T3s4|  rooosr2on CRNO2311 MONICA BHAGAT VS STATE 15102012 | DISMISSED 215472012 SH ATULKUMAR GARG |
ASVS
355.. RO253862012 CRNOSMI2 MOHINDER SINGH VS JAANG 16.10.2012 DISMISSED 21552012 SH. ATUL KUMAR GARG
BITADUR ASNS ]
356, |  RO253862012 CANO29/12 MAIIENDER SINGH VS STATE 16107012 | DISMISSED 2156772012 SH. ATUL KUMAR GARG
ASUS
357.|  RO025442011 CANOW/IL AJIT SINGH ORS VS STATE 17102012 | ALLOWED 215772012 SH. ATULKUMAR GARG
ASVS
350,  RO247082011 CRNOS¥I1 SANIAY KRIPALNI VS STATE 01112012 | WITHDRAWN | 2160012 SH ATULKUMARGARG
ASKS
359.| Ro23s072012 | CRNOSI2 TAEITREK INDIA VS SUPER 09.11.2012 | ALLOWED 2161/F2012 SH. ATUL KUMAR GARG
RELIGARE ASHS
360.| RO02354092012 | CRNOSW2 | TECHTREK INDIALTDVSSUPER | 09.112012 | ALLOWED 2162772012 SH. ATUL KUMAR GARG
RELIGARE ASYS
361.| RO3S5082012 | CRNO4%I2 TAEHTREK INDIA VS SUPER 03112012 | ALLOWED 26FR012 SH. ATUL KUMAR GARG
RELIGARE ASIS
362.| RO261842012 | CRNOS5912 U. G HOTEL & RESORTS VS 09112012 | SET-ASIDE 2164/F2012 SH. ATUL KUMAR GARG
HARMEET GHAL ASIS
363.| Ro261822012 | CRNOSQI2 U. G HOTEL & RESORTS VS 09112012 | SET-ASDE 2165/FR012 SH1. ATUL KUMAR GARG
HARMEET GHAI ASHS
364.| Ro29722012 | CANO3MI2 GOLU & ANR. VS STATE 17112012 | DISMISSED 2166/F2012 SH. ATUL KUMAR GARG
ASIS
65| RO239G52012 | CANC2812 RAHISUDDIN VS STATE 20112012 | DISMISSED 2167/FR012 SH. ATUL KUMAR GARG
ASJ/S
366.| RO2S752012 | CRNOGUIZ | VISHNU KUMAR SUREKHAVS VIR | 24112012 | ALLOWED 2168/72012 SH. ATUL KUMAR GARG
SINGH ASYS
367.| R0246342012 | CRNOS412 STATE VS SURENDER PAL 24112012 | DISMISSED 2169/F2012 SH. ATUL KUMAR GARG
ASIS
360.| RO28512012 CANO3112 VARUN KAKKAR VS BITHI 24112012 | ALLOWED 2170/FR2012 SH. ATUL KUMAR GARG
ROITTAGI AS)S
369.| R0283442012 CANO3212 VARUN KAKKAR VS BITHI 24112012 | ALLOWED 217162012 SH. ATUL KUMAR GARG
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370! RO294862012 cCRNOGUI2 | BRANEM ARENIA VS STATE 07.12.2012 DISMISSED 2172412012 SH ATUL KUMAR GARG
ASHS
. 1 i ROl o BT PR T
371.| R0293222012 CANG3212 ABDUL HALIM VS STATE 12.12.2012 DISMISSED 217372012 SH, ATUL KUMAR GARG
ASHS
372. R0308672012 CR ND 6912 TlR}\'I‘H SINGH V5 STATE 15.12.2012 DISMISSED 2174/F72012 SH. ATUL KUMAR GARG
ASNS
373. R0091652013 CRNO 67712 DR, KAMAL KISHORE VS STATE 15.12.2012 DISMISSED 2175/1/2012 '—ST'L ATUL KUMAR GARG
IASHSOUTH
374, R0245422012 CR NO 5512 MUKESH KUMAR VS STATE 15.12.2012 DISMISSED 2176/F12012 SH.ATUL KUMAR GARG
fASJISQUTH
375. RO30S5112072 CANO 3612 SAHABUDDIN VS STATE 17.12.2012 DISMISSED 21777512012 SH.ATUL KUMAR GARG
IASHSOUTH
376. R0203002012 CR NO68A2 RAJENDER SINGH VS STATE 17.12.2012 DISMISSED 21780172012 SH.ATUL KUMAR GARG
IASJISOUTH
377. R0205882012 CRNO 662 DEVENDER SINGH VS STATE 17.12.2012 [ DISMISSED 2175F/2012 SH.ATUL KUMAR GARG
; fASYSOUTH
378.1 RO309142012 CANO 312 RAMU VS STATE 13.122012 | DISPOSED OFF 2180/Ff2012 SH.ATUL KUMAR GARG
fASYSOUTH
-379. R0279422012 CRNOGO/I2 MANOJ PATHAK VS STATE 22122012 1 DISMISSED 2181/F/2012 SH.ATUL KUMAR GARG
/AS)/SOUTH
380 RO153352012 CRNO 4612 VLEY KUMAR SHARMA VS SUDESH|  08.11.2012 | DISPOSED OFF 220372012 SH. VINAY KUMAR
SHARMA KHANNA/ASYSE
381. R0145632012 CANQ 3512 RAJENDER JOHAR VS REKHA 19.11.2012 DISMISSED 2204/F12012 SH. VINAY KUMAR
' KHANNA/ASJISE
382, R0267882012 CR NO G602 PANCHSHEEL BUILDTECH PVT. LTD | 21.11.2012 | DISPOSED OFF 2205/F/2012 S5H. VINAY KUMAR
VS STATE KHANNAJASY/SE
383, R0308292011 CR NO 6011 HAVELLS INDIA VS SMART 22.11.2012 ALLOWWED 2206/F2012 SH. VINAY KUMAR
ELECTICAL AGENCIES KHANNAJASSISE
384, R0221132012 CRNO 4912 SMT SHAKUNTALA VS STATE 23.11.2012 DISMISSED 2207/F/2012 SH. VINAY KUMAR
KHANNA/ASIHSE
365.| R0274182012 CR NO62/i2 GAURAV KUMAR VS AMIT GURTU 2311.2012 ALLOWED 2208/F2012 SH. VINAY KUMAR
. KHANNAJASJISE
386.| R0248292012 CANO 45/12 MUKUND SWARUP VS STATE 26.11.2012 DISMISSED 2209/F2012 SH. VINAY KUMAR
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My ROVA/S02012 CR NO 15712 29.11.2012 DISPOSED OFF 2210/F2012

H i L ) KHANNA/ASJISE
388. RO259092012 CR NO 58/12 TARUN KUMAR VS JANAK SINGH—| J30.11.2012 DISMISSED 2211412012 SH VINAY KUMAR
KHANNAASHSE
389. R0259102012 CR NO 56/12 TARUN KUMAR VS JANAK SINGH 30.11.2012 DISMISSED 221272012 SH. VINAY KUMAR
KHANNAJASVSE
3%0.|  RO259112012 CRNOS#2 | TARUN KUMAR VS JANAK SINGH | 30112012 | DISMISSED 2134F2012 SH VINAY KUMAR
KHANNA/ASYSE
391.| RO241722012 CRNOS5312 STATE VS GURBHAJAN SINGH 0112012 | DiSMISSED 2214/F2012 SH. VINAY KUMAR
_ KHANNA/ASISE
392 RO222632002 CRNO 50112 Q.F: SUKHIA VS STATE 30112012 | ALLOWED 21SFR012 SH. VINAY KUMAR
KHANNAJASYSE
393.} RO3037122012 CRNO 67/12 MURTI DEVI VS STATE 06122012 |DISPOSED OFF|  2216/F2012 SH. VINAY KUMAR
) KHANNA/ASYSE
394.| RoOS77S2012 CRNO 18112 . STATE VS NITIN MATHUR 11122012 | DISMISSED 21702012 SH. VINAY KUMAR
' KHANNA/ASIISE
395. NA CANO 44/12 HINDUSTAN ALLOY FORGINGS | 17.122012 |DISPOSED OFF|  2218/F2012 SH. VINAY KUMAR
CASTINGS PVT. LTD. VS STATE KHANNA/ASVSE

39| R0247862012 CRNO 512 K.S DHILLON V5 SIFY 17122012 | DISMISSED 2219/F2012 SH.V.K. KHANNA / ASJ-04/SE

TECHNOLOGY PVT. LTD

397. RO301432012 CRNOGGN2 | DHANRAJAGGARWALVSSTATE | 19122012 | DISMISSED 20012012 SH. VINAY KUMAR
KHANNAASISE
398, RO0253942011 CANO 0912 ALKA VERMA VS STATE 18.12.2012 |DISPOSED OFF|  2221/F2012 SIL. VINAY KUMAR
e . _ KHANNA/ASVSE
399.| Rozs3842011 CANO22/11 | RAJESH VERMAVSALKAVERMA | 19122012 | DISPIOSED 2222/FR012 SH VINAY KUMAR
) OFF KHANNA/ASUSE
400. RO39152012 CANO48/12 VED@BED RAM VS5 STATE 19.12.2012 | DISPOSED OFF 2223R2012 SH. VINAY KUMAR
KHANNA/ASISE
a01.| Bp312602012 CRNO79/12 | NAFTOGAZ INDIA PVT. VS TECPRO | 19122012 |DISPOSED OFF|  2224FRo12 SH. VINAY KUMAR
ENGINEERS PVT LTD KHANNA/ASSE
402.| R0303822012 CRNOGIM2 | SANJAY GANDHIANIMALCARE | 21122012 | DISMISSED 2205/FR2012 SH. VINAY KUMAR
CENTRE VS STATE KHANNAASHSE

403. NA CANO 15710 VIVAN MEHRA VS STATE 30032012 | SETASIDE 2363F2012 SH. YOGESH KIHANNA/ ASJ-02
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4044  RO017532008 CCNOS5008 | BSES RAIDHANI POWER LTD. Vs 10.12.2012 | CONVICTED 2385FR012 SH. NAROTTAM
MUHD. SALIM KAUSIHAL/AS)H SOUTH

405. RO371512005 CR NO 27105 TARA CHAND VS STATE 01.03.2012 DISMISSED 2387/F/2012 MS. R. KIRAN NATH, ASJ-01,
SOUTH

40G. RO1234420%1 CR NO 31713 NOOR MOHAMMAD VS§ STATE 16.03.2012 DISMISSED 2389202 MS. R. KIRAN NATH, A5J-01,
SQUTH

407.1  RO152242010 CR NO 86410 1.B. ASSOCIATES V5 STATE 05.05.2012 DISMISSED 2390/F2012 MS R KIRAN NATH, AS3-01,
SOUTH

408. ROG29072012 CR NO04/12 ANAND&;\WANI VSSADGUNABEN | 07.05.2012 SET ASIDE 2381/FR012 MS3.R. k[RAN NATH, ASJ-01,
SOUTH

409, RO239612012 CR NO06/12 MANO} V5 MANMOHAN SINGH & 10.10.2012 DISPOSED 2302FRO012 SH.GULSHAN KUMAR/AS),SOUTH

OTHERS
410, RO191332092 CANQ 03112 SUMIT MITTAL VS STATE 31.10.2012 SET ASIDE 239372012 SH.GULSHAN KUMAR/ASY,SOUTH
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